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Match where Hon*ble Speaker has cleaily 
mentioned that :—

[English]

Under Article 124(4) of the Constitu-
tion of India read with Section 3 of the
Judges Lnquiry Act, 1968.

[Translation]

The Committee is being constituted;

[English]

“The Committee shall submit its Report 
as early as possible.”

[ Translation]

I was saying that it was the directive of 
the Chair that.

‘ Hie Motion shall remain pending till 
the Report of the inquiry Committee is 
received.”

[ Translation]

Therefore, what Mr. Buta Singh has said 
is not correct. Therefore, it is the qeustion 
of dignity of the Chair.

SHRI BUTA SINGH : I have requested
you to look into its con^ ihJtio .iva lid ity  
before taking any decisioi. I did not say to 
close the decision....... (Interruptions)

[English]

MR. SPEAKER : Mr. Lodha, we are not 
arguing in a court of Law.

[Translation]

SHRI .BUTA SINGH : Is the said Inves-
tigation Committee available to the Hon*bie 
Speaker or not ? You kindly take the de-
cision whether it will be implemented by 
the^Goveimattiit or by the Hon*ble Speaker.

SH M & U hiA X  M&L LODHA.: You do 
not iknowa&y thing about it. You do not
know what the Act says about it.

MR. SPEAKER : Mr. Lodha, please 
take your seat.

[English]

It is not necessary that yourfplytoeach 
and “every poin t........(interruptions)

MR. S P E A K E R I have heard the 
Members speaking on the floor of the 
House. I know that this is ,a case which 
has to he gone into.. carefully because the 
impeachment is involved and probably for 
the first time we are tgJdng up su£h a 
matter on the floor of the House.

I know that there are many constitutional 
and legal niceties involved in i t  That is 
why I have said I will look into it; H ut 
means I will look into it certainly, care-
fully; that does not mean that I am going 
to decide this way or that way. I am going 
to look into it carefully. Please .allow me 
to have a thorough look into it and .then I 
will come back to the House.

SHRI MALLIKARJUNAIAH S. (Tumkur): 
In Karnataka, Mysore District, Hasan, 
Mandia and Mangalore district, there have 
been heavy nuns for the last tw oorth iee  
days. The reservoirs coming uader Gaawry 
are filled with water. Heavy water is feeing 
discharged by Cauvery and Kabni Reser-
voirs with the result that on eitherside of 
the river some of the villages are sub-
merged in water. Cattle, sheep ,aad &oat 
are being washed away. Paddy fields .and 
other standing crops are very much da-
maged. National Highways and State High-
ways are heavily damaged. I request the 
Central Government to cooe to the aid of 
the State Government by giving them 
finance for this loss.

SHRI K.P. -REDDAIAH YADAV (Ma- 
chhlipatnam) > I want to bring to; the notke 
of the House a serious matter Despite the 
hue and cry made a thcoughout fche country 
about the .kitting of six pilgrims by fake en-
counter by the police of&eecsof U.P., 
they have not taktn -any action. 1 want to 
bring to the sotice of this House that a 
similar encounter is being planned to kill 

*Hfr. D .P . Yadav, .ex-Minister in ffthoer dis-
trict six elections had been countermanded 
by the SP of Bulandshar District, I wafltto


